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OA No. 220/2009 wath MA 216/2009 

Mr. Anupam Agarwal, Counsel for applicant. 
Mr. Kuna/ Rawat, Sr. Standing Counsel for 
respondents. 

He~rd learnecl· i:ounsel for the parties. 

. Learned counsel .for the applicant submits that in 
View .of subsequent development Whereby relief has 
been granted to the applicant, .he wants to withdraw 
this OA. 

·-

In view of what has been stated above, the l 
present OA shall stands disposed of as withdrawn. No 
order is required to be passed in. MA No. 216/2009, 
which shall also stands disposed of accor~·ngly. 
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